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-. OA No. 77/200.6. · '. ·"i 
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9.03.2006. 

Mr. Shiv Kumar counsel for the applicant. 

-
Heard. L·earned Counsel for the applicant 

submits that he wants to withdraw this OA as he 
has already _filed another OA No.87/2006 whereby 
the applicant has been tra~sferred. In view of 
this, the present· OA has become infructuous ·and · 
the same stands dismis:ped as j.o!i thd.rawn. · 
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